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GOVERNMENT OF MEGHALA YA 

LAW (B) DEPARTMENT 
***** 

. No.LR(B).l ~/2002/Pt/_l:r7 Dated Shtllong, the 5 th September, 2013. 

OFFICE MEMORANDUM 
-. ' The GoveY'nm ent of Meghalaya is pl~as-ed t o revise the ret ain ing fe es for 

Advocate General (AO ), Additional Advocate Ge nel"a] ' tAAG), Senior Governm~m t 
Advocate , High Cour t, Govern ment Advocate , High Court, Additional Government 
,A,dvocate, High Cou rt , Public Prosecutor /Govern men t Pleader , Addi tional Public 
Prosecutor / Additional Gove rnmen t Pleader and appearance fe s for Senior 
Governmen t Advocate, High Cou rt, Governm en t Advocate, High CoU rt, Additional 
Government Advocate, Hi gh Cou rt , Pu bli c Prosecl.1ror/ Oovernn1 en t Pleader , Additional 
Pu blic Prosecu tor/Additional Government Pleader and Ass istan t Pu blic 
Prosectltor / Ass i s tan t Govern men t Pleade..:...r~a::;s.....:f~o,,~ll..=.ow~· ..:;:sl"-:' _- r-=----:-~-----r------
(A) Retaining Fees per month: - Existin;g I Revised 

(a) Advocate General [tom Rs.ll,OOO/- to 20,000/-
(b) Additional Advocate General I from .Rs. 9,500/ - to 17,000/-
(c) Sr. Government Advoca te, High Court from Rs, 8,000/- to 13,000/-
(d) Government Advocate , High Court from Rs . 5,000/" to 9,000/-
(e) Add!. Government Advocate , High Court from Rs , 4,000/- to 8;000/-
(I) Publi c Prosecutor/Governmen t Pleader from Rs . 3,500/- to 6,000/-
(g) AddL Public Prosecutor/Add . Govt. Pleader from Rs '. 2,009/- to 5,000/-

(B) Appearance Fees per dl;l.Y : - . 
(~) .. Appeara.nce in Supreme Court for AG / AAG 

(b) -For Sr . Go'lt. Advoca Le, GovL. Advocate 
Addi tional GOVL Advocau:: (On e case if heard) 
If two or more cases heru'd 0 11 the same day 
entitled additional fees 

(c) For Sr,Govt. Advocate, Govt. Advocate Addl 
Govt. Advocate (One case if adjourned) 
If two or more cases adjourned on the same 
day entitled addition.a! fees. 

(d) For Public Prosecutor/Govt. Pleader , Addl. 
Public Prosecutor/ Addl. Govt. Pleader, Asstt , 
Public Prosecutor/ Asst Govt. Pleader (One 
case if heard) 
If two or more cases heard on the same day 

'" ;entitled additional fees, 
(e) For Public Pl't!secutor/Govt. Pleade r, Add!. 

. Public Pros ecutor/ Addl. Govt. Pleader, As.stt. 
Public ProseGutor / Asstt. Oovt. Pleader (One 
case if adjourried) 
If two or more cases adjourned on the same 
day entitled additional fees. 

(D For Pu blic Prosecutor /Oovt. Pleader, AddJ. 
,Public Prosecu tor/Addl. Govt. Pleader , Asstt . 
Public Prosecutor./ Asstt. Govt. Pleader(One 
Bail matter) 
If two or more Bail matter on the same day 

entitled additiona1 fees . . 

- from Rs.5,OOO/- per day to 
Rs, 10,000/ - ,per day .(in 
Supreme Cou rt) 

" from Rs. 500 / - to Rs , 800/-

- from ,Rs. 400/- to Rs, 800/-

- from Rs. 250/- to Rs. 400/-

Rs.400/-

- from Rs. 300/- to Rs . 600/-

- fronh Rs. 200 / - to Rs. 600 /-

- from Rs. 100/- to Rs. 300/-

Rs. 300/-

- from Rs. 200/- to Rs. 300/-

- from Rs. 150j- to Rs, 300/ -

This offic~ Memorandum shall come into force with immediate effect and als o 
shall 'stand modlfied as regards paras 1. 2(a), 2(d) 6,7 and 12 Of office memorandum 
No .LR(B), 1/89 / Pt/ 33, dt.28.03 .2000 as· amended tJ'lereto , 

This issu es with the concurrence of Fin al1ce (E) Depart~ent vide their 1/ D 
No.FE.597/'12 dt.26,08.20 13. ' 

, 

~Il 
( L.M. Sangmtt) 

Secretary to the Govt . of Meghalaya . 
Law Department. 
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Memo. No.LR(B).13/!2002(Pt/14 7·A, 
Copy to :. _ . 

Vatted Shillong, the 5 th September, 2013. 

1. The Accountan t General, Accou nts / (aud it), Meghalaya, Shillong. 
2. The Advocate General, High Court of Meghalaya, Shillong. . 
3. The·Additional Advocate General, Hi'gh Court of Meghalaya, Shillong. 
4. The Sr. Government Advocate, High Court of Meghalaya, .Shillong. 
5. The Director of Printing & Stationery, Meghalaya, Shillong with a request that 

the above Office Memorandum be published in the Gazette and 200 spare 
copies may be furnished to· this. Department. 

6. All Deputy Commissioners. 
7. All Treasury Officers. 
8. All Pu bUc Prbsecu tor I Governmen t Pleade/. 
9 . Finance (AF) Department . 
·lO.Law(A) Department. 

I ' 

By order etc~ .. , 

J~. 
Secretary to the G(Svt. e:fMeghalaya, 

Law:(J3) 0epartment . ., . .,.,.,., 

". 
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